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(d) The following amenities are
provided to oustees on their rehabi-
litation:—

(i) A living hut or temporary
accommodation is provided.

(i) A house building loan of
Rs. 2000 per family is allow-
od.

(iii) Pucca drinking water diggies
are provided in the resettle-
ment chaks.

(iv) Dispensaries, Schools, link
roads etc. are provided in the
new abadies, where consider-
ed necessary.

(v) other facilities made avail-
able are the taccavi loan for
purchase of cameljbullocks,
good quality seeds, assistance
in getting tractors on hire,
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